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Shri KocUyu: Pending agreement 
of the concerned parties to reactivise 
the International Comrrussion for 
Supervision in Laos, may I know 
whether there is any interim propo-
sal to send neutral observers to that 
country? 

Shz'1 Jawaharlal Nehru: There are 
many proposals. 

Shri JoacbIm AI .. : There has been 
a reappraisal ot the situation in 
Washington since President Kennedy 
_ been installed in office. He has 
also had the benefit of consulting his 
own Ambauador last week. May I 
know whether there has been any 

chan,e tram the time the critical 
situation in Laos started in the U.S. 
attitude in regard to the setting up of 
the International Commission? 

Shri Jawaharlal Nehru: I believe it 
is true that the new administration in 
the United States has been consider-
ing these various important problems 
and have been evolving what might 
be called new policies, but it is not 
clear to me yet what the new policy 
in regard to Laos is. 
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Mr. Speaker: Next Question. Now, 
Question No.3. 

Sbrl S. M. Baaerjee: May I request 
that Question No. 12 may also be 
taken up along with this? 

ShrImati IIdda Ahmed: May I 
submit that Question No. 22 may also 
be taken up along with this question? 

Shrl Barish Chandra Mathur: The 
three questions are very different trom 
each other. It they are clubbed 
togl'ther, it would oc'Come difficult to 
ask supplementary questions. 

Mr. Speaker: Let the hon. in ~ter 

rpply to Question No.3. Then, let us 
see. 

Nala People's Convention 

+ 
Shri lIarish Cbandra 
Mathur: 
Shrimatl lia Palcbouclburl: 
Sbri S. A. Mehdl: 
Sbrt Ram Krishan Gupta: 
Sbri Vldy. Charan Sbakla: 
Shl'i Shree Narayan Das: 
Sbri Badha Raman: 
Sbrim&tl Ma8da Ahmed: 

"S. 1 Shri Prabah Vir Shastri: 
Sbri s. M. Baaerjee: 
Sbri PlUIl'arkar: 
Sbri D. C. Sharma: 
Sbri Rem Baraa: 

I Shz'1 Ajit SiDI'b Sarhaeli: Shrt Blbbuu MJshra: 
Sbri Pabaclia: 
L Sardar Iqbal Siqh: 

Will the Prime MlDlster be pleased 
to state: 

(a) wbat progress has been made 
in implementlng the agreement with 
Naga People's Convention; 
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(b) what renewed steps are beiDI 
taken to deal with Naga Hostiles more 
dfectively; and 

(C) whether those who raided Con-
vention President's House have been 
brought to book? 

Tile Parliamentary Secretary to the 
Minister of External Aftairs (Shr! 
J. N. Razarllta): (a) A Regulation to 
make transitional provisions for the 
administration of Nagaland was pro-
mulgated on the 24th January last. 
Under this Regulation, an Interim 
Body of 45 members chosen by elec-
tion from the tribes in Nagaland and 
an Executive Council of not more 
than 5 members are to be set up to 
assist and advise the Governor of the 
administration of Nagaland. The 
Interim Body i.e; due to be inaugu-
rated by the Governor of Assam in 
thp next few days. 

(b) Patrolling has been intensified. 
More villagers are voluntarily cornine 
forward to give information about 
the hostile movement. Some over-
ground agents of thf' hostil('S have 
al~o been arrested and will be dealt 
with according to law. 

(c) It was not possible to effect 
thl"ir arrest as they disappreared in 
the' jungle· immediately after their 
'·raid". 

Sbri Barish ChaDdra Mathur: May 
know whether Government have 

reoriented their policy regarding the 
question of dealing with the hostiles 
who continue to make more trouble 
now, and if so, may I know the firm 
line of action which Government are 
going to take to deal with them? 

TIle Prime Hillister aad MiIllster 01 
Extemal durs (Shrl .lawaharlal 
Nebna): I do not think there has been 
any reorientation of the policy as such. 
The basic policy remains the same. As 
the answer to this question has point-
ed out, there were certain agreements 
arrived at with the Naga People's 
Convention which consisted of repre-
sentatives of the elected body, and 
we are giving etrect to them. This is 
the ftrst step. Other steps will follow. 

As for dealing with the hostiles, we 
are dealing with them also on the 
military plane. These are the two 
aspects of it. And the rest is the 
implementation or the various details 
of implementation of these policies. 

Shri Vldya CbaraD Sbakla:' With 
reference to part (b) of the question, 
may I know what efforts Govem-
ment have made ,to get back the three 
or four of our ainnen who are .tiI1 
held as captives by the Naps, and 
whether any progres..'1 has bee-n made 
in this matter? 

Mr. Speaker: I think that is the 
subject-matter of Question No. 22. 

Shri Vldya Charall 8ha1da: Part 
(b) of this question refers to the 
activities of the hosWe N ..... 

Sbri .lawaharlal Nehru: The efforta 
can only be on the military plane. In 
fact, any effective steps can only be 
on that plane, and I can hardly indi-
cate them. But I regret to say that 
1 hese efforts have not succeeded yet, 
that is, those airmen an' still in the 
custody of the hostiles. 

Shri S. A. Mehdl: May I know 
whether there has been any changt· 
in the attitude of these hostiles or 
lhe other Naga people after this 
Ordinance? 

Shrl .lawaharlal Nehru: There is no 
change in the la.'Jt few days. I think. 
day after tomorrow, this new order 
in the Nagaland is going to be inaugu-
rated. It was to have been inaugu-
rated yesterday. but the Naga leaders 
came to the conclusien that yesterday 
was not an auspicioua day. So, it is 
l»OStponed for three days, and 1 think 
it is going to be inaulUrated on the 
18th Instt. 

Sbrlmatl MaIda AIuDed: In view 
of the fact that the Nala People's 
Convention representatives assured 
the Government of India that ~. 
ance of their demand would help them 
to pacify the hostiles. In this context, 
may I know whether Government are 
aware of the latest declaration made 
by the president of the NAla Peopl~s 
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Coovention en 2nd February in 
Sbt1lOlll that there cannot be any 
qu.estion o.f persuadin, the hostiles, 
and 'if they wanted to ftght, it would 
be ,iven'? And when the interim 
administration is going to function 
Bhortly, may I know who will be 
directly responsible to curb the hos-
tiles, the advisory council or the Gov-
ernment of India? 

Shri Jawaharlal Nehru: I had not 
particularly secn that report of thE' 
statement of Dr. Imitongliba Ao. But, 
1 SUPPO!!C that what thl! hon. lady 
Membcr has read out confinns what 
hc had said previously, that is to say, 
nppar!'ntly, he has said that these 
hostiles wdl havp to be dealt with 
sternly, both by Government and by 
them. I l'annot divide the authority. 
Esspntially, it is u math,r for thl' 
Government and the military forces 
to deal with-pE'ople who fight 
have to be dealt with in that way-
and from that very statement it ap-
pears that thl~ Naga Convention peo-
ple will support them. 

Shrl Rarhunath Sinrh: Sinc,e the 
• cceptance ot the demand for a Naga-
land, may J know whether the case!! 
of .rson, lootin, and killin, haY8 In-
creased? 

8ul ' •• &barI&1 Nehru: Yes, thert' 
have been quite a number of case. 
like tbia, followin, that, and possibly 
aa a result of th.t. That ia, one may 
conalder them aa acta of desperaUon, 
because the change has come in and 
they want to put difftculties in the 
way, if We may interpert it in that 
way. It is a fact that there have been a 
number of petty cases Uke this. 

Shrl Bem Barua: May I know whe_ 
ther Government have taken steps by 
now to a:lcertain the truth of the news 
item that appeared in The S"ndav 
.~r of the 4th December, 1980, to 

the effect that through the Indo-
Burma border, China is giving 
machine-guM hpre and ammunition:; 
therp to the Nap hostiles. and If 80. 
what Is the Information of Govern-
ment in t.hls reprd? 

Sbri 'awabarlal Nebna: No, I am 
not aware. We have no proof of any 
arms like that coming to the Naps 
from ChiDa. 
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Shri P. C. 8orooah: Muy I kno\\ 
whether Government have any infor-
mation tu the effect that most of the 
Nagas who appeal' outwardly loyal ar~ 
u('tually supporters of the hostiles? 

Shri Jawaharlal Nehru: That stat~  

ment ean hardly bt' true. thcrwis~  

they would not have gone through the 
trouble of having tribal elections for 
this Convention; and now, the other 
l'lections have taken place for the ad • 
visory council. 

8brl Hem Baraa: May I know the 
reasons tor this intensiftcation ot the 
activities ot the hostiles ot late? Ii 
it because they do not support .... 

Mr. Speaker: The hon. Minister h ... 
already replied that they are trying to 
do this in a spirit of desperation so 
as to prevent the inauguration of the 
Interim Body. 

Shrl Bea Baraa: That means that 
they do not support this new set-up ... 

Mr. Speaker: That is not to be argu-
ed out during the Question Hour. 

Shrl Barish Clwulra Mathar: May 
I know whether there is any demar-
caUon ot duUes and responsibilities 
between the Central Government and 
the Governor of .Assam in dealing with 
thp hostile Nagas. and whether It Is 
a fact that the Governor feels some-
times hesitant in taking action, no' 
knowin, the mind of the Centre! 
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8hri Jawallarlal NebnI: There is no 
demarcation. The Governor as the 
agent of the Central Govemment 
carries them out. 

Shrl Ka11ka Slqb: May I kno";.. 
the approximate number of Naga 
people who are still opposed to the 
ushering in of the new State of Naga-
land? 

Sbri Jawabarlal Nehru: We have 
not had a census of it. 

Mr. Speaker: Question No.3. Shri 
Prakash Vir Shastri. 

Shri Khushwaqt Rai: May I request 
that you may allow Question No. 38 
al.<;o to bf' answpr!'d along with Q'lIes-
lion No.3'.' 

Mr. Speaker: Are thp two questions 
connected? 

Shri Raghunath Sing'h: Question 
No. 23 dealing with the China-Bhutan 
border may also be' answered with 
these. 

Mr. Speaker: Question No. 38 deals 
with fresh Chinese incursions into 
Indian territory. 

Sbri Jawabarlal Nebru: There is 
no connection between them. 

Mr. Speaker: Shri Prakash Vir 
Shastri. 

+ 
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